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CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

Jodhpur this the 24" day of October, 2013.
CORAM

HON’BLE MR.JUSTICE KAILASH CHANDRA JOSHI, MEMBER (J)
.- HON'’ BLE MS MEENAKSHI HOOJA,- MEMBER (A) '

OA No.117/2013

Om Prakash s/o Shri Sakta Rfam,:wC.a_ste-Jat, aged 25.years, r/o c/o Krishna
Ram Godara, Godara Ka -Bas, Digari Kalla, Ajmer Road, Jodhpur
(Candidate for appointment as Mate (8SK) in.MES, Army, Jodhpur)

.. Applicant

Versus '

1. -Union of lndla through Secretary, Ministry of Defence, Raksha
Bhawan, New Delhl

2. The Director: General )(Pers)/E1C(1) Military Engineer Service,
- Engineer-in-Chief's. .Branch, Integrated HQ of MoD (Army),
Kashmrr House RaJaJr Marg New Delhr _ -

M|l|tary Engineer. Services, Headquarters Chief Engineer,
Southern Command Pune ) :

_'.'Mllrtary Englneer Servrces Headquarters Commander Works

.. Respondents.

B S, » L

OA No 13572013

1. Pola Ram. Choudhary Slo Rupa Ram Choudhary R/o Gaurav
House,"Near Sati Mata Temple Panch Battr Ratana “Jodhpur
_(Raj).

2. - ~Ramswaroop ‘Slo Sujaram, Rlo- Vrllage Ramasani Tehsil Brlara
Distt- Jodhpur (Raj). :

3. _Shyam Lal Slo Kaluram Rlo- Vrllage Ritasani, Tehsil & Distt-
: Jodhpur (Ra))

" (Through Aduocata: TSP SRaa) " T



4. I\/lahlpal Slo Bhomaram R/o. Vlllage Ramasani Tehsil Bilara, Dlstt—
Jodhpur (Raj) ‘ _

5.' Ramprakash Moga S/o Omaram Moga, R/o C-10, Rajiv Nagar,
' -Mahamandrr Jodhpur(RaJ) _

6. Rammwas Slo Puraram R/o C/o Ramsingh Choudha| 18 AJu]a
Colony Alrport Road, Ratana Distt- Jodhpur(RaJ) '

7. 'l\llohan Lal S/o Buddha Ram R/o Vll\age Dantrwara v1a Banar
: Distt- Jodhpur (Raj). , .

8. Mahendra Ram S/o Chunm Lal R/o Vlllage Aaktajl Post Bawrala
: .-Vla— Banar Distt- Jodhpur(Ra) SRV .

9 - Rakesh S/o Kaluram R/o Vlllage Pltasanl Tehsn & Dlstt Jodhpur
(Raj.). . L
S e Appllcants

(Through Adv. Mr. Kailash Jangid)

Versus*

QE,m_;;meer in Chlefs Branch, Integratedv HQ of l\/loD (Army) Kashmlr
..éfHOUISS Rajaji Marg New Delhi - 110011 b

A ommand Pune 411001.

4 Mllltary Englneer SerVIce Headquarters CommanderVVorks Engmeer. - " o
A

(CWE) Army Multan Line Army, Jodhpur - 342010 i

(Through Adv, I\/lr Vinit I\/Iathur and‘ l\/ls K. Paléye_eh)

OA No. 1 36/201 3

"1. Mohit Slngh Chouhan S/o Jagdlsh Singh Chouhan Plot No 30 B
Hakim Bagh Opp Sardar School, DlsttJodhpur (Ra) .

2. Rahul Sharma S/o Shri Jai Dev Sharma R/o 27, Arya Nagar
“Mahamandir; Jodhpur (Rayj) 342006 o L7

B SISV _.Ap:pllcants

P
CE

(Through Adv.: Mr. Kailash Jangid)

Vergus

©

tary Englneer Services, Headquarters Chref Engmeer Southern.

-

Resp@ndents' '

- - R




1. Union of India through Secretary, Ministry of Defence Raksha

Bhawan, New Delhi.

2. The Director General (Pers)./E1CA(1) Military Englneer‘Servrce
: Engrneer-rn Chief's Branch, Integrated 'HQ of MoD" (Army) Kashmir
"~ ™. House, Rajaji Marg New Delhi-110011. -

3. Military Engineer Servrces Headquarters Chref Engineer, Southern
’ Command Pune 411001

4. Military Engineer Service Headquarters, Commander Works Engineer

- (CWE).Multan Line Army, Jodhpur - 342010..

* B o o . «........ .Respondents

(Through Adv.: Mr. Vinit Mathur and Ms K. Parveen)

Cod

OA No.143/2013 With MA No.71/2013

. Nanaga Ram S/o V|shna Ram, Aged.— 20 years, R/o BaJrang Medical
Store Opp. Govt. Hosprtal Smdhary, District — Barmer Rajasthan.

2. Anil Kumar S/o late Shri Kasu Ram, Aged-31 years R/o H.No. 91 '

- Sargara Colony, 9" Chopasani Road, Jodhpur.

3. Pawan Kumar S/o Surja Ram; Aged-21 years, R/o Village-Jajiwal -

Khlchr Post- Jajrwal Kalla, Drstnct Jodhpur Rajasthan,

4**V1kram Choudhary-S/e- Shn Kana-Ram;-Aged-24 years R/o VrHage
~ Jajiwal Kala Drstrlct -Jodhpur; Rajasthan

-171 New Colony, BJS, near Knshna Mandir, Jodhpur Rajasthan

Kishan ~Singh™ S/0 " Prgfi “Singh ~BHati,” Aged- 25 years R/o
Jaswentpura Tehsil-Pokharan, Drstnct—Jalsalmer

Heeradesar Drstnct Jodhpur Rajasthan

Bardhana Tehsil-Pokharan, Dlstnct Jarsalmer
. 9. Vikram. Singh S/o Shn Manohar Srngh Aged 23 years R/o Plot No.
5 Ganesh Nagar Bhadwasra Jodhpur Rajasthan

Colony near Mandore Garden Jodhpur (Raj)

1. Yakub Khan S/o Shn Mumtaj Khan, Aged-25 years, 'R/o B-26 Avtar
_Colony, near Mandore Garden Jodhpur (Raj)

Sangram Singh S/o Shri Vikram. Srngh Aged -24 -years, R/o Plot No. -

’7". Ramswaroop S/o Shri Sujra -Ram, Aged 25 years -Rfo Vulage- -

8-Sawai- Smgh*S/o -Shri- Ugam -Singh; Aged 23 ~years, - R/o V &PO- V

10 Ayub Khan S/o ‘Shri Mumtaj Khan, Aged 24. years R/o B-26 Avtar




" 12 Jayant Sharma S/o Shri Mahendra Kumar Sharma, Aged -25 years,
R/o Plot No. 64 Dadich Nagar, Teesan Pole, l\/lahamandrr Jodhpur

Rajasthan

13. Shravan Kumar Choudhary S/o Shri Gordahn Ram, Aged- 22 years,

R/o Village Salwa Kallan Tehsrl & Drstnct Jodhpur Rajasthan

14.Pramod Sharma S/o Ram Ratan Suthar, Aged-29 years, R/o Bajrang
Medical Store - Opp Govt. Hosprtal Srndhary, Drstt Barmer

Raasthan ,'

" 15.Moda Ram Parmar S/o Shri Shantr Lal Aged 20 Years R/o Bheelon
ka-Bass, Tehsrl Sayala Dlstnct Jalore Rajasthan ' Pl

16.Pintoo Ram S/o Shn Kuya Ram,; aged 21 years R/o BS@ Arm
Central, C/o GE Army Central Jodhpur Rajasthan o R
; : ~r ;
17.Kana Ram Rana S/o Shri Saka Ram Rana Aged -22 years R/
~Police Thane-ke- Paas Tehsrl Sayla Drstnct—Jalore Rajasthan e

18.Ravi Kumar S/o Kailash Kurnar Aged 23 'years R/o 8@ Indrr ,

Colony Alr Force Road, Jodhpur Rajasth PR ;: !

_ 20 Rajesh Bheel. S/o Shri Parsa Ram Aged' '
Bass, Sayla. Drstnct Jalore Rajasthan '

2‘7 years R/o Nathu Bhawan Balon
3-_Jd§dhpur Rajasthan A - g '

23~. é tap' Srngh S/o Shri Loon Srngh Aged-23 ars
502, MES Colony, Jodhpur Rajas;han o

Rio Village- Lamba Tehsrl Bllara @IStflCt—v

25. Harendra Choudhary Slo Shn Godaram
Rio Digari Kallan, Neno k| Dhanr Sh
Rajasthan o .

26.Prakash Saran Sio Shri Bhrya Ram ‘Age
Naharo-ki-Dhani, Teh. & Distrigt- Jod:hpur

27, Hadman Ram Slo Shn Arjun Ram Sou
Heeradesar, Tehsrl Bhopalgarh Drstnct J

28.Ram Kishor S/o Shri Mangla Rarr] Age ; )y
* Osran, Tehsil- Bhopalgarh Drstnct Jodhpur. CEELL

QJ-'

e o



A

. OA.No. 181/2013..

(Through-Adv.Mr."S.P:"Sharma)

29.Lal Chand S/o Shri Birjlal, Aged-25 years, R/o Vill. Post- Anupshahar
Tehsn Bhadra District-Hanumangarh.

~30.Usman Khan S/o Usuf Khan, Aged-26 years, R/o Ward No 11, Near
‘Daud Hazi-Ki Kothi, Indira Colony, Bhadra, Dlstrlct-Hanumangarh
Rajasthan

31 Hasan Khan S/o. Slrajudeen Khan Aged, 27 years, R/o V.P.O.
Anupshahar Tehsil- Bhadra, Dlstnct-Hanumangarh

- 32.Manohar Smgh S/o Shri Mala Ram,:Aged-27 Years, R/o Vili:Tilwasni,
- Tehsil-Bilara, District-Jodhpur; Rajasthan,

33.Ram Lal S/o Shri Surja Ram, Aged-26 years, R/o, Vlllage -Jajiwal
‘Khichiyasar, Via Basni, District- Jodhpur Rajasthan.
............. Appllcants

(Through Adv. Mr. §.P. Sharma)

Versus -

1. Union of India through Secretary, Mlnlstry of Defence Raksha
' Bhawan NewDeIh| .

2. The Director General (Pers)/E1C. (1), Military Englneer Servnce
Engineer-in Chief's Branch, Integrated HQ .of MoD (Army) Kashmlr
House, Rajaji Marg, New Delhl— 110011

. Military Englneer Services, Headquarters Chlef Englneer Southem
~Gommand-Pune- 411001 : i S

'r

SRR Respondents

_ Jugal Klshor Slo Shr| Mlshrr Lal Aged 29 years, R/o Drwra Ki Havell Near
- Rajmahal-Middle School-Ajay-Chowk;: Jodhpur -4 %

S Appllcants

Versus

1. Union -of India through Secretary, Mlmstry of Defence', ‘Raksha
Bhawan New Delhi. i P -

2. The Dirgctor Géneral (Pers)/E1C (N, Mmtary Englneer Service,
Englneer -in Chlef’s Branch, Iniegrated HQ of :tMoD (Army) Kashmlr




3. Military Engineer Services“ Headguarters Chief Engineer, Southern
Command Pune 411001,

4. Military Engmeer Service Headquarters Commander Works Englneer
(CWE), Multan Line Army Jodhpur :342010.° '

Respondents

(Through Adv. Mr. Vrnlt Mathur l\/ls K. Parveen & I\/lr Glnsh JOShl)

OA No. 168/2013 with MA Njo.83’/2013~ & o
1. Dinesh Kumar sfo Shri SUra:i Prakash,;aged 27 -fyeiars /o
H.No.265, Navdurga Nagar Khasra-4, : Jhalamandi’_ Circle,
Jodhpur, Rajasthan. T SR _ PN
2. Ramdev Nayak slo Shri: l\/ladan Lat Nayak aged 28 years :r/o
‘H.No.30, Air Force lndlra Colony, Ratnada Jodhpur Rajasthan
3. Mamsh Nayak slo Shrl Ramdev Nayak aged 27’ years r/o T
‘ H No.68-B; Pabupra; Clvn Alr- Port Road;- Jodhpur Rajasthan i
4. Vishal s/fo Poosa Ram; aged 28 years,: r/o Bombay Notors Co.
behlnd Pancholiya Nadi, Harljan Basti, Jodhpur Rajasthan
5. Durjan Smgh s/o Shri Roop Smgh aged 28 years rlo P ot;No.169
Hanwant ‘B' BJS Marg No.17, .Jodhpur Rajasthan P
Gaurav Jahgld s/o Shri Shankar Lal Jangld aged 25 years rlo
H.No. 29-30, Ram Mohalla, Outsrde Nagon Gate' Jodhpur
Rajasthan. )
..... . %...Applican‘fs'
"Fh ugh Adv. Mr. S.P. Sharma) 1 .
‘-)'T'J

. The Dire‘ctor General- (Pers)/E1é (1), Mll Ty -

Versus

Union of India through Secretary Mlnlstry
Bhawan, New Delhi. :

Engineer-in Chief's Branch, Integrated HQ of

~"I\/IoD (Army) ’Kashmlr ';
House, Rajalearg New Delh|—110011 , ,

. Military Engmeer Services, Headquarters Chlef Engmeer Southern-

Command Pune- 411001. B S BN S

. I\/lmtary Engineer Service Headquarters Commander V.Vor,kfs éngiheer E

Army, Jodhpur.

. Commander Works Engineer (CW@E) (P) (Army :,*;Banar, J‘bé{hf:)ur_




~

Respondents

(Through Adv. Mr. Vinit Mathur and Ms K. Parveen)

OA No.220/2013

1.

\,('

-13.

14.
15.

16..

Rajesh Bheel S/o Shri Parsa Ram, R/e Bhrlo Ka Bas Tehsrl““

Naresh S/o Shri Kishan Ji, Aged about 23 years, R/o 58, lndra
Colony, Panch Batti Circle, Air Force'Road, Jodhpur, Rajasthan

Sanjay Kumar S/o Late Shri Shyam Lal Ji,.R/o Sansi: Colony
- Baggi Khana Road Ratanada, Jodhpur Rajasthan. - ' .

Tulsi Ram S/o Shri Ram Lai i, R/0 Plot No. 276 Nehru; (‘olony,
Ratanada Road, Jodhpur, Rajasthan

Pratap Kumar S/o Shri Poona Ram, R/o 73, Pnthvrpura Rasala
Road, Paota, Jodhpur, Rajasthan.,

Raju S/o Shri Manohar Lal Ji, R/o H. No 122,°Gali No. 3, Karlawat
Pan Palace, Prithvipura, Rasala Road Jodhpur RaJasthan '

Pintu Ram S/o Shri Koya Ram :S/o BSO Army Center :Clo GE
Army Central, Jodhpur, Rajasthan. ,

Moda Ram Parmar S/o Shri Shantr Lal Ji, R/o Bhilo Ka Bas, Tehsil
Sayla District Jalore, Rajasthan.

Ritu Panwar W/o Shri Niranjan, R/o Vidhya Nagar, Paota,
Jodhpur Rajasthan.

_:Pokaran DrstrlctJarsalmer Rajasthan

e
k ganjay Chouhan S/o Shrl Chandra Prakash R/o Q No. 503/3
w Lancer Line, Army Area, Jodhpur, Rajasthan : ‘

Sayla, DrstrrctJalore Rajasthan. -

'Kanaram Ra'na’Slo Shri Saka Ram Ji, R/o,' ;N_ear Polrca Statiqn,

Tehsil Sayla, District Jalore, Rajasthan.

» Bhupendra Srngh Slo Shri Jai Singh, R/o 604 New CoJony, BJS
Colony, Jodhpur, Rajasthan. .

Kishan Srngh S/o Shri Prem Srngh R/o.Vlllage Jaswantppura,

PostJemla Tehsrl Pokaran District Jaisal ,.‘ iRaJasthan

Ashok S/o Shn Bhrya Ram Ji; R/o Vrllage Khokharra Post Banar,
Jodhpur Rajasthan. j .

Daulat Ram Choudhaw S/o Shrr Harman Ram R/o ;\/rllage
Nandri, Post Banar, Jodhpur, Rajasthan E

1




\(Throug_h Adv: Mr R.S. Shekhawar) -

17.  Ganpat Ram Slo Shri Laxman Ji, R/o Vlllage Aanganwa Paost
Aanganwa, Surpura, Jodhpur, Rajasthian.-

- 18.  Anil Kumar S/o Shri Kesu Ram Ji; R/o 9”‘ Chopasanr Road
Behrnd Ranvir Bhawan, Jodhpur Rajasthan

19.  Kishna Ram.S/o Shri Mangi Lal Jr R/o Nandra Kalan Post Banar
- Jodhpur, .Rajasthan. U S

20. Narendra. Kumar. S/o. Shil. Chela Ram. Jr, R/o Lancer Lrne I\/IES

Quarter, Army. Area, Jodhpur Rajasthan

SO Applrcants

Versus

1. Union of India through Secretary, Mlnrstry of Defenoef Raksha
Bhawan, New Delhr -

2. The Drrector General (Pers)/E1C (1) I\/lrlrtary Engmeer Sérvrce
House, Rajaji Marg, New Delhi - 110011

. Military Engineer Servrces Headquarters Chref Engrneer Southern
y 'Command Pune 411001. :

(Through Adv. Mr. Vinit Mathur and: Ms K. Parveen?)..

OA N0.284/2013

1. I\/Iohd Arbaz s/o ‘Mohd. Ayub aged 19 years t/o Shantrpura
Mehavaton Ki Masjid Road, Jodhpur :

2.. Bhagwan Prasad Prajapat s/o Shl’l Ramesh\{var Prajapat aged 31
: years ‘r/a 254, Mata Ka Than Bairy : Walr Gali NoB Suthla

Jodhpur :

3. Parmeshwar Prajapat slo Shrr Ramesi ':!'r_; Prajapat aged 29 ”
years, r/o 254 Mata Ka Than Darry_ : Galr neB Suthla
Jodhpur B

4. Sharvan Ram. Saran s/o Shrrs Achal Ram, aged 22 years r/o
i Village-B- Road Saran Nagar Ajmer Read, Jodhpur ’

Engineer-in-Chief's-Branch; Integrated HQ iof ‘MoDy (Army) Kashmrr :

i} 4 [\/Irlrtary Engrneer Service Headquarters Commander Works Engrneer ‘
L& Jf (CWE), Multan Line Army, Jodhpur - 342010: A :
.“j /

L ..'Ree:pcf)nde_hts_ )



~

(Through Adv. Mr Vinit Mathur)

.. Applicants.

. _ (By Advocate: Shri .S.P.Sharma)

Vers us

. Union of India through Secretary, Mlmstry of Defence, Raksha

Bhawan New Delhl

.- The Director General‘(Pers) El C (1) Military Engineer. Service

Engineer-in Chiefs .Bench, Integrated HQ of ‘MoD (Army) Kashmrr
House, Rajaji Marg, New Delhi — 110011.

. Military ‘Engineer Service lHeadquar‘rers Chief: Engrneer ‘Southern

Command Pune- 41 1001

.'Mrlltary Engrneer Services, Head Quarters Commander Work

Engineer (CWE), Army, Jodhpur - 342010.

. Commander.Works Engineer (CWE) (P) (Army); Banar, Jodhpur.

FURE Respondents

OA No, 285/2013

1. Tilok Choudhary S/o Shri” Anda Ram Aged about 19° years, Rfo

Village Gujrawas; Post Banar, Distt: Jodhpur

. Sanwar Ram S/o Shri Bhanwal Lal; Aged about 20 years, R/o V|!Iage
-Khokharia, Post Banar, Distt. Jodhpur ‘ :

3. Ganpat Lal Slo Shri Laxman Ram Aged about 22 years; 'R/o Naya
- . Gaanv, Post Chopara, Tehsil SOJat City, Dlstt Pali. '

. Rohit. Chouhan S/o Shri Satya: Narayan Slngh Chouhan aged :24
' __“‘years R/o Barlo Ka Chowk Inside Osryon Kl Haveli, Jodhpur

.5 Rahul Sharma S/o”Shri Lalit’ Sharma Aged_ about 21 years R/o‘
‘f;l_BaJran Colony, Near Golnadr Ummed Chow’_ Jodhpur ‘ :

Imran S/o Shrl Abdul Rahim aged 25 years, R/o in front! of Golnadr
. Ummed Chowk, Jodhpur RS P

. Sameer Khan S//o Shri Mohammed Shakeel, Aged about 23 years,
“Ke Pas Pathan Gali,

R/o Kabutron Ka Chowk, Nyanyo Ki Masz
Jodhpur. - S

. 'Hrdayatullah Khan S/o Shri Llyakat Uliah Khan ‘Aged about 129 years,

R/o K-83/205, Ramjan Jr Ka; Hatha Banar Road Aktra Nagar
Jodhpur .

. Applicants




(Through Adv. Mr. B. Khan)

Versus

1. Union of India through Secretary, Ministry of Defence, Raksha
Bhawan New Delhr

2. -The Director General (Pers) El.C (1) Military Engrneer Servrce'
" Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmir
House Rajaji Marg, New Delhi — 110011.

e
3 Mrlrtary Engrneer Servrce Headquarters Chref Engrneer Southern -
-+ Command Pune 411001.
4, .Mrlrtary Engineer Servrce Head Quarters Commander Work Englneer
R (CWE) Multan Line Army, Jodhpur - 342010. .
' [P "..Respondents
" (Through Adv. Mr Vinit Mathur) f
OA No0.347/2013
[ . Vlkas s/o Shrl Dinesh Kumar, aged 21 years, rlo. Nagon Gate, Kata Colony
: Galr no. 3 Distt. Jodhpur. o
T v ... Applicant
e BY. Adv.oca.te:_S,htLS«.R,S.huarmma:)‘_'. ‘o
Versus
1 Unron of lndla through Secretary l\/hnlstry of Defence Raksha
Bhawan New Delhr .
, 2 The Drrector General (Pers) El C (1) Mrlrtary Engrneer Seyvice
- Engineer-in ‘Chiefs Bench Integrated HQ- of MoD (Army) Kashmlr
House, RaJaJr Marg, New Delhr—110011 ;

----\—»-»~—»—~‘—-~~!_-_-;;v«-~~--ﬁ;§r-—-- B Mllrtary Engrneer Servrce Headquarters Chref Engrneer Southem_' i

, 1. Sadlque Khan S/o Shri Raseed Khan ‘aged. about 26 years R/o Post
e Farasow Ka Bangla, Mofi Chowk* Jodhpur .




e

2.

1.

Chand Khan S/o Shri Abdul Raseed, aged about 28 years, R/o Post
Farasow Ka Bangla, Moti Chowk, Jodhpur

e ‘,...Apphoants

- (Through Adv. Mr. B. Khan)

Versus

Union of india through Secretary, Ministry of Defence Raksha
Bhawan, New Delhi.

The Director General (Pers) El C (1) Military Engineer Service
Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmiir
House, Rajarr Marg, New Delh|—110011

Mrlrtary Engrneer Service Headquarters Chref Engineer, Southern
-Command Pune 411001,

Military Engineer Service Head Quarters Commander Work Englneer
(CWE) Multan Line Army, Jodhpur - 342010

Commander Work Engrneer (CWE) (P) (Army), Banar, :Jedhpur
342027. - '

..Respondents

(Through Adv. Mr. Vinit Mathur, Ms K. Parveen & Mr-Girish Joshi)

OA No. 394/2013

1.

2.

~_(Throtigh Adv..Mr.B. Khan).. . .

N

Bhanwar Singh Rathore S/o Shrr Om Singh Rathore aged about 24
‘years, R/o Flat No. 58, AZSA;’ B J.8. Colony, Jodhpur

Deepak Choudhary S/o Shri Pokhar Ram, aged ‘about 19 yéare Rio
Neno Ki Dhani, Sikargarh Road; Post Nandra Kala Tehsily & Dlstt-
Jodhpur. . .

I Applroant y

Versus :

. Union of India through Secretaryt l\/lrnrstry of Defence Raksha

Bhawan, New Delhi.

The Director General (Pers)- El c (1)' Mrirtaréy Engineer; Service
Engrneer-ln Chiefs -Bench Integrated HQ of+ MoD (Army) Kashmlr

House, Rajaji Marg, New De!h|—110011 o v:-i : !
Mrhtary Engineer Service Headquarters Chref Engineer Southern
Command Pune41100‘l - &

Military Engrneer Serwce Head Quarters Commander Work Engrneer

. ..{CWE) Muftan Line Army, Jodhpur 342010




PTI SY I

5.

Commander Work Englneer {CWE)} (P) (Armu), Banar, Jodhpur
342027, .

Respondents

(Through Adv. Mr. Vinit Mathur and Mr Girish Joshi)

OA No. 395/2013

Himmata Ram S/o Shri Mula Ram, Aged-24 years, Rio
Cholaniyan Ki'Dhani, Village &' Post - Chamu via Tlnwarl Tehsil-
Shergarh, Dlstnct-dodhpur Rajasthan E !

Virendra Choudhary S/o Jalu! Ram Choudhary, Aged 24 years
R/o- Saran Nagar 'B' Road . Ajmer Road D|str|ct Jodhpur
Rajasthan. i

Jagdish S/o Naina Ram, Aged 28 years, R/o Vlllage Gujrawas,

Post-Banar, District- -Jodhpur, Rajasthan .
, O Apphcants

(Through Adv. Mr. S.P. Sharma)

1.

Versus

Union of India through Secretary, Mrnlstry of Defence Raksha
Bhawan; New Delhi.

The - Director General (Pers)/E1C(1),- I\/ﬁhtary Engineer - Service,
Engineer-in Chief's Branch, Integrated HQ of MoD (Army) Kashmir
‘House, Rajaji Marg New Delhl— 110011 '

: Mlhtary Englneer Services, Headquarters Chlef Englneer Southern
“-Command, Pune-- 411001 oo _

_.41Military Engineer Services, Headquarters, Commande__r W_orks
, ;’Engineer (CV\IE) (Army), Jodhpur '342027. S

5 “Commander Warks. Enginesr. (Qwr—:) () (Army) Banar, Jodhpur-

382027

..Respondents

- {Through Adv. Mr. Vinit Mathur Ms K. Parveen and Mr. Gmsh Joshr)

OA No. 415/2013

1.

Niraj Sharma S/o Suresh Chand, aged- about — years, Rlo- Vlllage
Malrkpur Post Jhudavai, Dlst Mathura (U P) ‘




2. lem Sharma S/o Gopal Sharma, R/o Vlllage Sadarvan, Post

~ 3.

Bnchpurr Drst-Agra (U.P):

Man Singh Rajpoot S/o Bherun Singh Rajpoot, Aged about 26 years,

"Rla VPO Sonkhari, Tehsil Kathumar, Dis-Alwar (Raj)

e Applicants

(Through Adv. Mr. Kailash Jangid)

Versus

Union of India through Secretary, Mlnrstry of Defence Raksha
Bhawan, New Delhi.

The Director General (Pers)/E1C (1), Military Engineer | iSenvice,
Engineer-in Chief's Branch, Integrated HQ of, MoD (Army) Kashmrr
.House Rajaji Marg, New Delhi - 110011.

Military Engineer Services, Headquarters Chref Engmeer Southern
Command Pune 411001 '

Military Engmeer Service Headquarters, Commander Works Engineer
(CWE) Multan Line Army, Jodhpur - 342010

Respondents

(Through Adv.: Mr. Vinit l\/la'r'hur and Mr. Girish Joshi)

QA No. 421/2013
' 1. Sharwan Srngh -Slo Shri Sher Srngh 23 years R/o Qtr No. -352/2,
" TLancer Line, Jodhpur342010 {Raj): , ;
2. Kuldeep Singh Rathore S/o Shri: Gopal Smgh Rathore R/o Q No 2,

Lancer Line, MES Colony, Dist. Jodhpur—342010 (Raj).

B *Harl Ram Nayak-S/o-Shri-Chaturbhuj. Nayak_ R/o H.No. 84 Kumay R/o

~{ndra-Colony;-Ait- Force Read; Ratanada Drstt—Jodhpur—342®O1 (Raj)

Crreraernenh .Applrcants

(By advocate : None present)

1.

2.

: ~House Rajaji-Marg,-New. Delhr —~110011

Versus

Union of Indra through Secretary, Mrmstr' -of Def.en_;cei, Raksha
-Bhawan, New Delhi. < P :

The Director -General (Pers)/E1C 1), Mrlrtary Engmeer Service,
Engineer-in Chief's Branch, lntegrated HQ c)f MoD (Army) Kashmlr

ke C Do




3. Military Engineer Services, Headquarters Chief Engrneer Southern
Cammand Pune 411001 . _

4, Military Engineer ‘Service Headquarters, Commander Works, Engrneer
(CWE) Multan Line Army, Jodhpur - .342010.

' ' ,.Respondents
(Through Adv. Mr. Vinit Mathur) : ’ ’
OA No 432/2()13
1. Babu Ram s/o Shii Sona Ram, aged about 31 years r/o vrllage T

Pokharra Post Banar Distt. Jodhpur.
2. Aslams/o Shn Abdul Sattar, aged 29- years rlo Golnadi, Ummed
Chowk Jodhpur. .

. : N ' " .. Applicants
(Through Advocate: Mr. B.Khan) R R

Versus

1. Union of India through Secretary, Mrnrstry of Defence ‘Raksha
Bhawan NewDelhr : o

2. The Drrector General (Pers)/E1C(1), Mrlrtary Engrneer Service,
Engrneer—rn Chief's Branch, Integrated: HQ:of MoD- (Army) Kashmrr
"House, Rajaji Marg, New Delhi = 110011~ -

3. lVlrhtary Engrneer Services, Headquarters Chref Engrneer Southern
_~Command Pune- 411001.. : \ .

4. Military.._Engineer. ..,WS,.eryr_,»c_es, . Headgua rtess, Commander - Works
» Engineer (CWE)~(Army)~»JodhpUr-‘34202»7:.-- o

ER Commander Works: Englneer (CWE) (P). _(A,rmy)','Banar,; 'ﬁ’,-Othur’
| 342027, SHREE

Respondents ‘

___(Through Adv.: Mr. Vinit Mathur)

" OA No. 461/2013

1. Gordhan Jani .S/o Shri- Mehram Ram Aged about 23, years Rlo
Vrllage Post Nandhada Kalan, Vaya Banar,? stt Jodhpur

2. .Dinesh Sfo Shrl Tulsi Ram Aged about.;2: years Rlo V|llage Post
Kharda Randhir, Jato Ki Dhanr Vra Banar, J V;hp'ur ’

3: Bada Ram S/o Shri Tulsr Ram Aged about 21 years R/o Vrllage Post
_ Kharda'Randhir, Jato Kr Dhani; Vra Banar Jodhpur :
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4. Sohan Lal-S/o Shri Ummed Ram, Aged about 28 years, R/o 165
Godaron Ki Dhani, Digari Kala A)mer Road, Jodhpur

5. Mahipal Singh S/o Stri Jagdish Singh, Aged about 24 years, R/o
"~ Gayatri Nagar ‘Bhadwasiya, Jodhpur. :

6. Pratap Srngh Slo Late Shrl Dhan Srngh Aged about 28 years R/o
Bagar Beri, Klla Road, Jodhpur

7. Gajendra Slngh S/o Shri Gulab Singh, Aged 30 years R/o Merta
Road Distt. Nagaur ‘

‘ 8. Amar Srngh S/o Shn Dhool Slngh Aged 31 years R/o Lal; Sagar,
\( ~Jodhpur.

e ﬁ. ...... Applrcants

(Through Adv. Mr. B. Khan)

Versus

1. Union of India through Secretary Mlmstry of Defence ‘Raksha
Bhawan, New Delhl ,

2. The Director General (Pers) EI C. (1) Mllltary Engineer gseryioe
Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmir
House, Rajaji Marg, New Delhi~ 110011. o
' .3 Mrlrtary Engineer Servrce Headquarters Chref Engrneer Southern :
o Command Pune 411001. :

4. Mllrtary Engrneer Service Head Quarters Commander Work Engmeer
(CWE) Multan Line Army, Jodhpur -- 342010; .-

5. Commander :‘Work Engrneer (GWE) (P ) (Army) Banar, Jodhpur
342027. =3 o

~ ‘ , ‘ R »- N o ..Respondents
: (Through Adv: Mr. Vinit Mathur) A ‘ R S

e -beanng‘
.o ‘t

'—168/201,3 220/2013 284/2013, 285/2013 347/2013 37_1/2013,; 394/2013,

;5’339'5/2013 415/2013, 421/2013; 432/2013 and 461

Nos © 11772013, 135/2018 136/201‘3 143/2013 1181/2013

013. In al these QAs,

SR the rellef claimed by the applrcants are rdentrcal nd similar bei‘,’ng_' relief to




declare the re-examination conducted by respondent Nos.3 and 4 on

] 144 2013 and the order passed by respondent Nos 3 and 4 by which

notification dated 14 2.2018 (Ann.A/1 and A/2) was pubhshed as 1llegal with
the further prayer to direct the respondents to make apporntment |n.
pursoance of the written examination held on 2.9.2012 and interviews held

from 20.10.2012 to 31.10.2012.

2. AWe are not putting the facts of any particular case because the reliefs

"as sought by the applioants are common/identical in all the OAs.

3. The facts necessary to adjudicate all the OAs may be summarized in

a narrow compass that all the applicants appearedi in the written teet held on

'_~2,9.2012 in pursuance to the advertisement published in the 'émployment

Newspaper dated 24-30 _D'eoember, 2011 ',(weeklyj." Thereafter a

_corrigendum was tseued regarding. the change of eligibility criteria, which

was notified on 12.4.2012. All the applicants a_pplied_fo_r the post of Mate

(SSK).in pu_rsuance to the above advertisement. .The e_xarnination‘was,to fill -

Lrp the vacancies ¢n all India basis at notified _plao_es In different parts of
India. A written examination was held at Jodhpur on _2”d September, 2012,

and the result of the written examination was declared by th_e competent

_authorky. All the applicants were issiied call letters 1o appear in the interview

soheduled to be held from 20 10 2012 to 31 10 ’20‘172 at ‘Con’;tmand Works

“‘Engmeer (Army), Jodhpur in which all the appllcants appeared lt is averred

‘ that results of other centers weré declared but lt was not declared for

.

_;;Jd/dhpur Centre Thereafter the respondents lssued another advertrsement

L(‘/’

/dated 1422013 for re- conductron of examlnatlon of Jodhpur Centre
2

scheduled to be held on 1442012 Being aggneved w1th the artron of

respondent Nos 3 and 4. for non- declaratlon of ‘result of the earher




examination held on 2.9.2012 ahd interviews held from 20.10.2012 to
31.10.2012, these OAs have been filed while chatlenging legality of the
revised é,dvertisement dated 14.2.2013 and further process of examination

conducted by respondents.

4. The main grounds on which the reliefs have been sought are as
follows:- |

4.1 The issuance of fresh ad.vertiéement A'nn.A/l1 and A2 is bad in the
eyes of law, because the respondents cannot be ‘a_llowed to procgéd_ with re- '
examination in respect of one centre only, as the vacan;ies WeFe:éc;jvertised
on All India basfs. |

4.2 Without there being any specific order of ;canpe{lation_: of earlier
examination, fresh examination cannot be; held.

4.3 The selection process cannot be changed in-mid stream; Either the
entire advertisement ought to havé been cancelled orthe respondents ought
to -have completed the earlier selection pfooe_ss._

4.4  Cancellation of examination without recording any reason and Without
holdiné any inquiry or ap_plicat_i_o_n of ming_'_. to the a’llegiat.ions madé Vifn alleged
complaints is improper and-against the settled prin;’;ip_j)es of laW. -

4.5  The final result has been withheld and fresh. examination has been

' “ordered to accommodate some blue-eye candidatesé who did not find place

- in‘the earlier-selection-process. ..

' i"4",.-/6 -.In some of the OAs additional-grounds have been averred with reéard

to the second written examination he.ld on 1f.4.4_§.2-013, fike -leakage of

examination paper, belated starting of Written exa_rfiination ahgi that 'some

~persdné were allowed to sit in the examination twh;i);did not appear in the

earlier examination held on 2.9.2012; It has alség been averred in the

additional grounds that some persons were issued '=c§al| letters for the writien




- ‘examination, even though they were not allowed to sit in the examination
held on 2.9.2012, -and som'ey-who ‘were earlier allowed to appear in the
examination and calléd' for interview, were not-even iss_ued admit card for
the 14" April,n 2013 examination. A ground also been’také_n that the
respondents have ‘not followed the provisions regarding reservation and in

some of the OAs, the applicants have annexed the news items published in

the newspapers regarding the irregularities committed during the second

examination held on 14.4.2013.

4.7 In some cases, it has been avérlfred as a ground to challenge the -

illegality of Ann.A/1 and A/2 that bare perusal of the result of the written
examination -of 14" April, 2013. show that some candidates have been
declared successful having roll numbers in a group without there being

difference between the group of 5-10 roll numbers reflecting lack of fairness.

It has also been said that how is it possible that notione person out of the’

100 odd applicants in these OAs found place in:the list offsgpceSSful

.céndidétes of th.e April, 2013 examination, though all of them had passed

- the earlier written examination and appeared for. the interview in:the year:

2012,

5. :l‘n 'some OAs, replies have been filed, .The counsel, for. the

x,._ffrféépphden’té.‘..wShri,-_.\/.init,. Mathur, .Shri._Girish .Joshi and . Ms. :.K.Parveen

. submitted that the replies filed in so>me OAs‘bé a_vc‘J"o‘pgted és céuniter in those

-the-applicants have also submitted that the coun_te"r.;cl_aim b_y the applicants
in some of the OAs may be adopted as counter c-la'f_rfl in other OAs in which
réplies‘ have not. been filed. Further, Shri V.K.Miat_hur, cl'oun;sel for. the

respdndents'has filed add»itionali affidavit-and bothv-thie-par’ties agree that the

: ?Eéses also in wﬁiévﬁﬁrépiié‘slﬁévé not been filed sepa}a‘tély. Thé_ﬁcéhnse‘l for
' ! BRI

\.é,/
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same rnay be read as additional affidavit in all the cases. Thus, treating the

pleadings .in all the cases as complete, we are deciding these OAs.

6. in some of the OAs, the applicants have prayed to pursue the matter
jointly. _The prayer»is allowed because the applicants are pursuing the same
relief and the Misc. Applications filed for joining the .applicants together in

some OAs stand disposed of accordingly.

7. In. the counter, the -respbndents while derying the charges of

arbitrariness, illegality and irregularities :.commitjted in the first :e}ramination

"~ averred that first 'examination was cancelled on the basis ch a report
‘submltted by a Board compnsrng of 5 oﬁrcers and after due appllcatron of

~mind and apprecratron of each and every fact the competent authonty took

a -decision to re-conduct the examrnatron and this cautious decrsron was

taken ' after due application of mind with the re'levant facts. lt has been

further averred in the reply that an internal inves_ti"gati;on was ordered by CE
JZ, Jodhpur to check Whether the' policy ‘guidelines were follo;vved in the

edrlrer examrnatron and the Sald rn\/estrgat.on br0ught out vanous dC\/Iathno

in the procedure adopted by the CWE Jodhpur and the process was found

to be vitiated and on the basis of the . above |nternal mvestrgatron the

wetl w;thln its nght to’ annul the recrurtment at any 1e if the same is found

o

Sf e




"to be violative of transparency and fair play and in this case, the competent -

authority has o_rdered 1o re-conduct the process. Therefore, there is nothing

“illegal, irregular and unlawful in re-conducting the éxamination, rather it is a

process to hold the examination more fairly, which - was well within. the ambit

of the authorities. .

7.1 It has been further averred in the: counter that the vacancies were .

advertlsed zone- wrse and -each recruitment zone was rndependent and,

therefore it is not- necessary to conduct this recrurtment wrth all India’

recruitment process and the same can be-;cond‘ucted separately al;o.

~«7:2 --8o far -as the -grounds taken«-regard‘ing-:re{examinat,ion held on
- 14.4.2012, 1t has been averred that some applicant. have initial}ytcreated

~~chaos at the venue of the :examinationy and ‘one o,f:them might-hgve- carried

papers with him surreptitiously although§the same was not allowed to be

-+ taken out and the 'appli‘cantsrhave produced-.that paper and eve'rred the

ground of. Ieakage of paper It has been further stated that prrntmg of the

paper was done very conﬂdentlally dlrect)y under the supervrsron of Board of

Ofﬂcersensurrng complete secrecy lt has been specrﬂoaﬂy stated in:the

reply that Shn Om Prakash,- apphcant rn 0A ?N" 1’17/201'3 was Acreatung

._;"‘f‘the examination. Hence the crvrl polrce rnterrupted and the candldate was

a’sLed 1o lea' g'the” venue The rncrdent rn the exammatron centre Was very

Jﬂ o H
] r

TR w“’ ll planned move by some mlscreants as they hav

, The sum. and substance of all the- replie’svis' that re—examinatio’n was

conducted in a very fair.and transparent manne and the \competent

;

' authorrty was within the competence- to re conduct the examlnatron on, the
'~basrs of the findings of - the Board of 5 offrcers ard therefore there is

. nothmg rllegal and rrregular in re- conductrng the exammatron

rnitrally created chaos

—~
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8. The rejomder submrtted by some of the apphcants contains more or

-

less -same facts and rerteratron of allegatrons of favorrtrsm and nepotrsm
except in OA No.117/2013 filed by, applicant Om Prekash wherern in the
counter affidavit it has been stated that the person narned Shri M_;ool Singh
has never made complaint against the ftrst p’rooes.s of examination held on
2.9.2012 -and no such person namely Mool Singh ever remained the
President of the MES Workers Association. |

8. Heard the counsel for the par’ties. The main 'Conten.tiom of the
applicante regarding cancellation of earlier. examinatio.sn and issua:noe 'of the
advertieement dated 14.2.2012 for re—cenducting;-the examinati‘;onj and to
cancel the entire prooees ot earlier seIECtion prooees and .to@direct the
respondents to decl.are the result on the basis of the marks obtai‘ned in the

earlier examinati'on is that the question papers vr’rhile oonducting- re-

: examrnatron were leaked and this Ieakage of questron papers rs suffrcrent

ground to declare the second process rllegal and therefore the: applrcants

clam to drrect the reap dents to d ture the reeult of the earlier

_ examrnatron Counset for the applroant further contended that the first

examination _process was re- conducted wrthout proper applrcatron of mrnd

. and.in. arbrtrary manner .and ona srngle reference toradmmrstratrve reason

' rt was decrded to re- oonduct the examrnatron Re conduct of i examrnatron

7 Apex Court in the case of Charrman AH India_ Rarlwa\LRecrurtment board

and Another vs. K. Shvam Kumar and Others reported in (2010) 6 SCC 614

1
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‘and in the case of East Coast Railway and Another vs. Mahadev Appa Rao

and Others, reported in (2010) 7 SCC 678.

;competent authorrty after apphcatron of mmd ordered to Te- conduct the

~

10.  Onthe contrary‘, the counsel for the respondents contended that one

Shri Om Prakash along with other persons created chaos initially at the

- examination” centre -and  after ,interruption by the oivil police, Shri Om

Prakash was debarred from appeartng in'the examrnatron and dunng that.

nuisance period or chaos Shn Om Prakash managed to bnng out the ‘paper
with him and that paper has been produeed, which does not arnoun_t_to
leakage of paper because after that incident he was not aliowed to aﬁpp:e'ar in
the examination. The counsel for the applieants furthe_ri contended%th;at the
leakage must be prtor to the‘ examinatidn and if"during the oourse of
examination',. some mischief has been committed by-,an;y Candidate; rt does
not amount to ‘leak.age of q_uestion paper, |

)

11“- . We have perused th'e judgments-oited by the COLrnselffor the

' exammatron 1t is settled posrtron of law that on ﬂrmsy grounds -such

t
examination cannot.be cancelied, but -where the competent authorrty. »venfred-
the facts from record or an rnqurry howsoever summary the same- may be it
A j 7 . ! ',1 .
is possrble for the competent authonty to take a decr 5ion, that tnere are

I

good reasons for maklng the: order wh_)ch ;ethe authorrty eventuatlyg makes.

and decision:to re-co’-‘.d{u:ct of exam’nat’on is

\/‘\ —~
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Accordingly. the facts of present case are different from the cases cited by
the applicants.
2. Colunsel‘ for the applicants further relied upon' the judgment of the

Hon' bte Supreme Court in the case of lnderpreet Slnqh Kahlon and Others

vs. State of Punjab and Others, reported in (2008) 11 SCC 356, but lookmg

- to the enquiry report which was perused by the Court while consndenng the
interim rehef the facts of thns case are. entlrely different from that of the

i
~present case. 3

13. Counsel‘for the applicant: further contended that applicants“

8 artIClpatlon in the second ‘examination cannot be said to be acqmescense

_14. 3o far as other grounds averred in the OAs are conce‘rned, :_there are

specrﬂc atlegatlons regardrng mai plac ' arbitr—ariress and tt‘ mala-ﬂdo
ac’uon on the part of the respondents and it has becn admttted dunng the
course of arguments that almost all the apphcants Who appeared in the :

e e earller examnnatlon have- been calfed. .to appear 1n the second examlnatron

except Shn Gaurav Jang|d but in the counter ﬂled by the respondents it

has been specnflcally averred that re- conductlng of exammatron started right

from the stage of scrutinizing of- appllcatlons forms and if the\candrdates

form was not found in terms of the advertlsement that appllcant has not
. B

been rssued call letter for the Wntten examlnatton Therefore the grounds

- taken by the apphcants in this context do not’ carryt any :force. Counsel for

the apphcants although pleaded that one appllcant who had garlier not




ﬁ

appeared in_the examrnatron was allowed to appear in the secona

exammatron at Jodhpur centre but the counsel for the apphcant during the

the averment made rn the appllca‘uon appear to be vague Slmnarly the

averments regardrng arbitranness malaﬂdeness and mal practrce averred in

the applications are alsovague and lneorgect.

A ‘Counsel for the applicants eontended_violation of tne,prO\'/isjon_s ofith_e

reservation policy, but on the contrary, counsel for the respondents. denied

this fact.- We -h-aye perused fhe ‘adverti:_sleme_nt issued by the respondent

.departmen’r and in ‘tvhe-adverti’semen-t itéeh‘-it has been mentionfed that no

mrnlmum marks are- reqwred in the wntten test te-call for rntervrew and as far
as possrb!e 5 ‘times of the vacancies, the persons will be oal!ed in-the

rntervrew and rf in_some Categones less persons have been declared

~successful rn written . examrnatron it cannot be sard thaL espondents have 4

“not: foilowed the reservatlon pohcy because ultrmately the reservatson poini

St S rcondicg e e

1

determrned at the zonal-level; Therefore thrs argument of the counsel for.

\

the apphcants that now the re examrnatron Canno’[ ‘be conducted for ;one

R

headquarter only is not sustarnable in the eyes of laW

A.':_1.7. .vCo_unsel.,.for_ tn_e appl]cant ‘furmer:‘_gqntended;l%r_at;the,re is no specific

order of cancellation of the earlier _ex-anjirination, but lwe are not:inclined to

natron. Thus vacancres were also




accept this argument ‘because re-conduction ‘of examination automatically

pre-supposes cancellation of the earlier examination and there is'no need to

\S'peeifically céncel the earlier examination. Thus, this argument does not

carry any force.

18.  We havehc.onsi‘dered rival contention of both the parties. Although the
applicants have‘ averred in their OAs the fact of favoritism, nepotism and

other allegations. but such avermente made in the OAs are vague a'nd no

specific allegation has been made»again?st'any officer. Moreover,;t‘here are

- vague averments in these applications that some of the: candidates

-appeared .at Jaisalmer in the earlier examin.ation and they-"have been

allowed in the second exammatron at Jodhpur but no such documentary

evidence has been produced by the appllcants In addrtlon to it, so far

issuance. of call letter in the second‘examlnatron to Shh_ Gaurav;Jang|d is

.cancerned, it'has been replied'in the counter that as the entire process has

been re- started from the stage of scrutlny of applrcatron forms »therefore

received regardlng favontrsm in the ﬁrst exammatl o

s settted Qr]nciple-ot
law that where the competent authonty_,- ve_rlﬁed the facts ff'r.om‘r%ecford Oflany_
inquiry . howsoever, summary “the, same._.may._be% it s poss%ible fo.r ‘the .

competent authonty to take a decrsron that there are good ,reasons for

makrng the order which the author;lty. eventua,lly' kes. Accordrngly the

reasons _m_entioned in t_he enduiry report by the_.cornp,etent au_thorlty o re-

_conduct the examination cannot be gaidi to be i per or illegal,




20.

So far as-.contention regarding reservation point is concerned, it is

well settled principle of law that after finalization of the recruitment process,

reservation policy shall be complied with, theréfore, at this stage, merely

after declaration of result of the written examination, it cannot be said that

r_esér\}atio_n policy has not been complied with.

21

)

Sofar as failure of applicahts in the examination and passipg_ of some

of other candidates as evidence of unféirness is concerned, in the absence

of any specific allegation or specific malice on the part of any;'o‘fficer the

. same cannot be.accepted as proof and, therefore, the Contentiop raised by

the applicants can not sustain in the eyes of law. -

22.  In totality of the above discussions, in our censidered view, all the

COMPARED & -

- ._ R CHECKBD"‘

ﬁﬁf

‘OAs lack merit and the same are accordingly dismissed.

(Meenakshi Hooja)
Administrative Member
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